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1149 s Ministry of Health and Family Plan-
ning for which five hours have been

COMMITTEE ON PETITIONS allotted.

TWENTYNINTE REPORY
Motion moved ;
SHRI JAGANNATH RAO (Chatra-

pur): I beg to pressnt the Twenty- “That the respective sums not
mmdth. Committee en exceeding the amounts on WRevenue
i Account and Capital Account shown

in the fourth column of the Order

1150 hbra. Paper be granted to tbhe President
to complete the necessary o

DEMANDS® FOR GRANTS, 1#8-TT— defray the charges that will come in
contd. course of payment during the year

MuasTRY or H AND FAMIL ending the 31ist day of March, 1977
m:::: g ¥ in respect of ihe heads of demands

entereq in the second column thereof
MR. SPEAKER: The House will now against Demands Nos. 46 to 48 relat-

take up discussion and voting on ing to the Ministry of Health and
Demands Nos. 46 to 48 relating to the Family Planning.”
Demands for Grants, 1976-77 in respect of the Ministry

of Health and Family
Planning .

No. of Name of Demand Amount of Demani fo Am Deman
Demand Grant on account \mteé by Gn;?m s:lrunitud t‘:‘s ‘f;.:
the House oh 23-3- 1976 vote of the House

Revenue c.g:.] R Capi
Rs. . e\ﬁ:sn-nc Rsu.l
46. Ministry of Health and
Family Planning

11,54,000 57,568,000
47. Madical and Public Health 15 32,01,000 732,337,000 73,46,08,000 36,[1,83,000
48, Family Planning 12,70,48,000 1,67,000  63,52,42,000 8,33,000
*Maved with the recommeniation of the President,
ot cwwere wreld  (9aT) ¢ WOR WA /T TR ¥S A
o ¥y qT gy foowe €Y ain Liaf &
N @ wrg ¥ ryr qr e gw frare
®T ) +A W K WY 7 TS Hon. Members present in the House
- B wer ¥ who desire to move their cut motions
e A may send slips to the Table within 13
miutes indicating the serial numbers
wae wfiew ;AT o q@ of the cut motions they would like to
aff wvar B move:
ot vrvwere wwf ;. ifew o) fear Now. Dr. Saradish Roy—not here.

qr 1 Dr. Kailas,



